TELECOM REGULATORY_ AUTHORITY OF INDIA v
A AXPR /Government of India TRAI

OPEN HOUSE DISCUSSION

Telecom Regulatory Authority of India (TRAI) shall hold an Open House

Discussion (OHD) on the following subject at the date, time and venue give below: -

Subject Date Time Venue

Draft Telecommunication | 10.06.2019 | Registration Conference Hall, 3rd Floor,
(Broadcasting and Cable) | (Monday) 01.30 PM TRAI, Mahanagar Doorsanchar

Services Register of Bhawan, J.L. Nehru Marg (Old
Interconnection Agreements Conference | Minto Road), New Delhi-110002
Regulations, 2019 02.30 PM

Interested Stakeholders / industry representatives are invited to participate in the Open
House Discussions. All the participants are required to register themselves on the OHD

notification page for participation in the Open House Discussion.

Draft Regulation, comments, counter comments on the subject are at URL:
http://main.trai.gov.in/draft-telecommunication-broadcasting-and-cable-services-register-

interconnection-agreements.

For any clarification/ information, please contact, Shri Anil Kumar Bhardwaj, Advisor
(B&CS) at Tel. No.: +91-11- 23237922, Fax: +91-11-23220442, email advbes-2@trai.gov.in
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